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distancl~ fot' charge sim'e construc~ 

tion of the bridge was not financially 
justifted without inl\ation. The infla-
tion has been fixed so that the traffic 
pays no more than before the cons· 
truction of the costly bridge. 

SInce the inflation has been delibe-
rately fixed, the quc .. tion of rectify-
ing it does not arise. 

Export of RIIID 

II. Shri D. C. 811arma: Will the 
Minister of Commerce be plea.Cd to 
• tate: 

(a) whether it is a fact that Indian 
rum is quite popular in Europe; and 

(b) if so, the st.eps taken to explore 
markets abroad for exports'! 

Tbe Minllfter of Commerce (Sbri 
~lanubbal Sbah): (a) No. Sir. 

(b) Does not ari.e. 

Pllferale Cases 

89. Shri Bem Raj: Will the Minis-
ter of Railways be pleased to stat.e: 

(11) the number of pilferage case. 
and loss of railway equipment from 
coaches during the year 1964 till the 
end of January, 19f15 on all the Indian 
Railways; 

(bl the amount of lOSSes invulved 
<luring the above period; and 

«(.) the logses on this account dur-
ing the y~ars 1962 and 1963? 

The Minister of State In the Minis-
try of Railways (Dr. Ram Subbal 
Sinlh): (a) 27,131 in 1964; 1.910 in 
January, 1965. 

(b) Rs. 16.74,613 in 1964; Rs. 
1.09.433 in January, 1965. 

(e) 196Z-R.. 10.24,448. I 963-Rs. 
15.03.862. 

KarJal-KhoJMIIi Lin. 

H. Sh.l Dllbe: Will the Minister 
of Railway. be pleased to stale; 

(a) whether Go,·crnment are 8W31'l' 

thM the Karjat-Khopoli Railway line 

is the only part of the Bombay-Poona 
Jlailway line which remains to be 
(·Iect.ified; 

(bJ whether it i'; a lact that there 
is a demand from the public for the 
(·!p.ctriflcation of this line; and 

(e) wtlen Government propose to 
undertake the electrification of this 
line? 

The Deputy Minister In the Minis-
try or Railways (Sh.1 Sbam Na.th I: 
ta) and (b). Yes . 

(t') There i" no proposal to e1ec· 
trify Karjat-Khopo!i section at pre-
~ent as the t raffie ('.m be easily dealt 
With by steam traction, 

Divisional Supertatendent Olllce, 
Northem Rallway 

91. 

( Shrl Bula SlnIb: 
j Shri Onkar Lal Berwa: 

"\ Sbrl Gulshan: t Shri P. H. Bheel: 

Will t<,e Minister of Railways b .. 
pleased to stale: 

(a) whether it is a fact that Spe-
cial Police Establishment raided the 
office of the Divisional Superinten· 
dent, Northern Railway, New Delhi 
in Dc'Cember. 1964 and January. 1965 
and caught red-handed some mem-
bers of staft of the Commercial 
Branch; and 

(b) it '0. the action tak"'" in the 
matter? 

The Minister of Slale i. the Mlnl.-
Iry of Railways (D •. Ram SII~ 
SInCh): (a) Yes, Sir. The special 
Police Establishment raided the Divi-
sional Superintendent's office on 
18-1-1965 and apprehended an em-
ploype of the Commercial Branch 
while accepting Rs. 300 as illegal gra-
tification from a partner of n finn who 
had tendered for a cycle stand con-
tract. 

(h) The employee was arrested by 
the police and later released on ball 




